LOVENEET HANDA

Voluntary Liquidator

Kallang Services Private Limited
CIN: U74999HR2018FTC073027
Communication Address: 201, 2° Floor, Park View Complex 48, near Reliance Fresh, Hasanpur, LP.
Extension, Patparganj, Delhi 110092

E-Mail Id: liquidation kallangservices@gmail. com

Reg. No. IBBI/IPA-002/TP-N01048/2020-2021/13386

AFA valid upto

- 5% December, 2024

FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
[KALLANG SERVICES PRIVATE LIMITED]

1. NAME OF CORPORATE PERSON Kallang Services Private Limited
2. DATE OF INCORPORATION OF 14/03/2018
CORPORATE PERSON
5, AUTHORITY UNDER WHICH | ROC -Delhi
CORPORATE PERSON IS Incorporated under the Provisions of
INCORPORATED/ REGISTERED Companies Act, 2013.
4. CORPORATE IDENTITY NUMBER / | U74999HR2018FTC073027
LIMITED LIABILITY IDENTITY
5. ADDRESS OF THE REGISTERED OFFICE | REGD. OFFICE: FLAT NO 1203
AND PRINCIPAL OFFICE TOWER B2 SEC 82 MAPSKO CASA
(IF ANY)OF CORPORATE PERSON BELLA, GURGAON, HARYANA -
122001
PRINCIPAL OFFICE: N.A.
6. LIQUIDATION COMMENCEMENT DATE 12" NOVEMBER, 2024
OF CORPORATE PERSON
7. NAME, ADDRESS. EMAIL ADDRESS, Mr. Loveneet Handa
TELEPHONE NUMBER AND THE 201, 2™Floor, Park View Complex 48,
REGISTRATION NUMBER OF THE near Reliance Fresh, Hasanpur, LP.
LIQUIDATOR Extension, Patparganj, Delhi 110092
E-maill;
liquidation.kallangservices @gmail.com
loveneet.cs@gmail.com
Contact No. 9818664478
IP Registration No.: IBBI/PA-002/IP-
N01048/2020-2021/13386
8. LAST DATEFOR SUBMISSION OF CLAIMS [12® DECEMBER, 2024

Notice is hereby given that Kallang Services Private Limited has commenced voluntary liquidation on
12® November. 2024. The stakeholders of Kallang Services Private Limited are hereby called upon to submit
proof of their claims, on or before 12® December 2024, to the liquidator at the address and email id mentioned
against item 7.




LOVENEET HANDA

Voluntary Liquidator

Kallang Services Private Limited

CIN: U74999HR2018FTC073027

Communication Address: 201, 2° Floor, Park View Complex 48, near Reliance Fresh, Hasanpur, LP.
Extension, Patparganj, Delhi 110092

E-Mail Id: liquidation kallangservices@gmail. com

Reg. No. IBBI/IPA-002/TP-N01048/2020-2021/13386

AFA valid upto- 5™ December, 2024

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, post or electronically.

Submission of false or misleading proofs of claim shall attract penalties.
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Loveneet Handa

Voluntary Liquidator

Kallang Services Private Limited

(Under Voluntary Liquidation)

IP Registration No: IBBI/PA-002/TP-N01048/2020-2021/13386

Date: 14" November, 2024
Place: Delhi
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AJANTA SOYA LIMITED
CIN L15484RJ1992PLCOTEET
Regd. Office & Works : SP-816, Phase - ll, Industrial Area. Bhiwadi - 301019, Rajasthan, India
Tel. : 911-6176727, 9116128880
Corp. Office : 12° Floor, Bigjo's Tower, A-B, Netaji Subhash Place, Wazirpur District Centre, Delhi-110034

Tiesws TRT 08

vl e
ofigpa waterd:- #1115, WA M, anis v, 74 R nons

CIN: L707101DL1992PLEN47541
30 frawR, 2024 w1 T vl & g sraiestie it aftonmat =1 &

. Phone : 011-42515154; Fax : 011-42515100
:‘ T seftmras ]| mapes [sofimeras | sofiemnas [sofmmra | s 711 o 3.0 9 0 g & WEBSITE. www ajantasoya.com, Emall - cs@ajantasaya.com
- i i L I DEHRADUN DISTRIGT - DEHRADUN.GANDHI ROAD: 408600166, 08600208
T S o o o o e 205 a77]  [40BE0NZ1s, 408600223, 40ABDI24G 40BBOOSEY 40BEINSAD. 4DBGUOI4S, 40BEDO3ST, 5
rgr FRAAE = .ﬁ = - B E 408500360, 408600362, 408600367, 408600370, 408600380, S0BG003E3, 408500388, {Rs. in Lakhs excapt EPS)
o am ks “ | 4nsa0ndas, 408600303, 468600304, 405600308, 40560014, ADBSO0AZI, 408500424
3 | T4 ) ] ganz 1] 1338 2872 DISTRICT - JWALAPUR-HARIDWAR: 295100264, 208100414, 208100515, s, Particulars Quarter Half year Year
a | aafe M?N-W 1 (2§ g AR 03 64.65 0a7 135 bte) 208100517, 258100522, 298100531, 298700537, 208100545, 208100554, 258100555, Na. anded anded endad
SN 288100559, PBE1D0SAE, PIA10DSEE, 29R100596, 208100554, ZABIN0GN0, 2EA100610, 30.09.2024 6.2024 | 3 30.09.2024 31.03.2024
5 |Emd uig_?ﬂ{rﬁ# R GL 034 5465 047 385 1082 208100616, 298100623, F15162. F16589, ROORKEE DISTRICT - RAMNAGAR CHOWK- Un-Audited | Un-Audited | Un-Audited | Un-Audited | Un i Audited |
(BT ROORKEE: 282700180, 282700208, 263700309, FBIT00328, 262700431, 282700448, =
T TRE T A T T ] F 0% ET i 283700468, 28270469, F11958, F14601 1. |Total \ncolvno (rm? operations 30,388.78 | 27.201.06 | 27.472.98 | 5758984 10221566
(ST 75 7 - ane S o SR 6 | g e B e frel e 2, [NetPrefuiLoss) for the pariod
7 | e % TR g7 e o AN S I .08 am ot ROORKEE DISTRSCT: Malhas! EriCorp Uit First {before Tax, Exceptional andior
for s (3 & ) A S T w27 6250 035 288 BO% Fioce, Huted Hariday 1526, Dhrndun Fiead, Roodes (Uoruthard). HARIDWAR DISTRICT: Muthool FrCorp Extra Ordinary items) 1,047 51 560,35 12413 | 162796 (77.32) 51162
HY (& A W) 5. Grouwed Floar, Malh Toyse 22 Ratway Road, Judlapur, Haridheas, Utarskiignd - 749807 DEHRADUN 3 [Net Profit{Loss) for the period before
3 Q* 5 %é‘ 'li ol g 1224 51224 51224 51224 51224 ot FinCars Lid,, Greund Flooe, 52, Ganahi Sosa, Dehracun 2 A m,amé,@& fianal nd for
PCTT I e ————e W e s T Y EprepITe. 4 B \ o -
0 - - - oS pidbbpdoal Extracrinar ) 1,047 81 560,35 2413 | 182786 | (1730 51162
o FTRTAT =) T 3. et ProLoss) o e perod alle G (e
. am 123 oa 121 s 16 p=ir--drg Exeptional andior Extracedinary |tems) 792.16 437,44 17.81 1,229.60 (75.48) 402.89
ol 123 001 123 006 o |r, arreforires wilvaun 5. [ Tolal Camprenensiva income for e
e TR A (A T S0 S W ST [ 2015 % R 33 & s s g TR FeamaT afiT Sovy oiver A7eTsa s (s qitesTgs afeam period [Comprising Profit | (Loss) for the
MMT.Z"‘ZT”ZE.W;?«"H”' B e i e 5 T 7 e a“'" e faforar, 2017  faf »[q 3 i penad [fier tax) and other
goldedgesstatedn 52 P Comprehensive Income (after Tax)] 79616 437,83 1256 | 1240 (80.78) 489,36
it e e g TR 1 6. | Equity Shase Capital 1,609.66 1,609.66 1,608.66 1.609.66 1,609.66 1608.66
Foafare dem Z B 2 7. |Resarvas (excluding Revaluation 1146023 | 1146023 [ 1097037 [ 1148023 | 1087037 | 1146023
[ [1a3m, 2028
T A Rl Frww wydgnat | e el it FE reh (T i Raserve) a5 shown in the Auditad fasen (ason (ason {ason fason (ason
A 1412024 DIN : 00815132 2043 e i Pt Balance Sheet of the previous year  |31.03.2024) |31.052024) | 31.08.2023) | 31.03.2004) |31.03.2023) |31.03.2024)
af d]rl]l dren |Uragaerzn1sFTCOT2027 8. |Eamings Per Share {of Rs. 2!- each)
o e — _— {for continuing and disontinued
5 g T eT: T T 1203 2T A ey a2 .
vy ST A operairs - x
KAPIL RAJ FINANCE LIMITED = “”“'TIZ Oties o i s
(CIN-LE5929DL1985PLCO22788) Note:

Registered Office: 23, II"FLOOR, North \West Avenus, Ciub Road, West Punjab bagh, New Dethi-110026 3
Admin Office: 2048, Platinum Mall, Jawshar Road, Ghatkopar (East), Mumbai-400077
il: - hagdrafin@gmai.com Website: - wwwkapirajfinanceltd. com.

. " | This Financial Results of the Company have been prepared in accordance with Companies (Indian Accounting Standards) Rules, 2015
I 43, R il {Ind AS), prescribed under Secton 133 of the Companies Acl. 2013, and other recagnised accounlting practicas and policies to the extent]
R, T L TR, Y, applicabis

M
e

HE GUALTER AMD NALE VEAR ENDED 30 SEeTEMBER, sisa B (e pnishon el car The atiov s an extradt of the detaied format of Un'audied Financial Resuls fled wih the Stock Exchanges under Reguiation
Quarler End T 'Six Months Endsd Year Ended e IBEWa{_ M]IIHK'“EJ\-\?DZ -1335&‘ 133 of the SEBI (Listing and Other pisclowre Requirements) Regulations, 2015. The full format of Un-audited Financial Resulis for the|
51, — 5 Sep 2024) 36" Jun 2024 90" Sap 2030 Sep 2024 3 Sep 2073 51" War 2024 | e 0 122020 5 Quarter and Hall year snded 30° Seplambss, 2024 are availabls on the Stock Exchangs webisites; www.bseindia.com and on)
o (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) [unaud»mu; (Audited) ﬂ Rw, zuz‘ Company's website www.ajantasoya.com
- - — | The above results were reviewsd by the Audit commitiee, and thereafter approved by the Board of Directors in their meetings held on|
Tatal eome from Operatians 2.00 008 000 18.00 4.1 147 14" Nowember, 2024
Z.| Nat Profit (Lass) for the period (pefore Tax, 73 .78 {175 906 476 225 P
Excapbansl andior Extraordinesy derns) PRI AT H SUREneGSooRTy Gelbabaif ot B
.| et Proft [ (L] for e period befors tax TH E37} ) §i§ i | 2% T
{aflar Exceplional andior Extraordinary itams) i i i o sty F'ﬂf‘\li"fis")‘ﬂhml";’
4| el Profi (Loss] far the period afer lax =] 778 175 806 476 18 < i i e o Sdk-
{ater Exceptional and'or Excraordinary items) 2 el e 1 T m Ll Arun Tyagi
5.| Total Comprehansive Income for the period [T [0 (7] ) 0.0 0.0 A R el e |Pace: New Deini Whole Time Director
[Comprsing Profil! {Loss) for e pariod (afier i e [DIN: 10461507)
taxj and Other Comprebensive ncome (afler x| ey
.| Equity Share Capital 1084.00 1094.0 4899 1084 00 046,89 1054
7 | Enmings Per Share (of Rs. - each), T 3
v o Seesd o) Bluer @wi‘a-& gprﬁ i‘aﬁré‘g
4 Bt A L il ot o - L241120P1992PLCOLATS [ " Foobsd.. & www.dhampurgreen.com
Dited: 001 009 0.00 00t 0.0 ) e e iares
Notes: T GeeTEren, qEHer ST, ool (I;)-246761
1. The Financal Results for (e Quartsr and hall year anded 30,09 2024 were approved and adoped (i b masting of Baard of Dirsclors hald
on14.11,2024 .
2. This slatemant hasbmnnrmavd i aceerdance with the Campany's {indkan Accounting sunudm:.mles zwcwn AS), prestrived under e feremor uEgEr it R i o
sacton 133 ofe 2013 and unting practices: vicies 0 the axtent apgl . et T B T fem A BEE .
3. Segmentraporiing b 1y L et e
L :,f,i“;;mfuu,,m,m bbb el T i Y i e g aovod 30.08.2024 | 30.08.2023 | 30.05.2024 | 30.09.2023 | 30.09.2024 | 30.09.2023 | 30.09.2024 | 30.06.2023 | 31.03.2028 | 51
o 2 e oo 1| e A g s T4 55378| 134182 886.85 841,65, 75352 1s4ni4|  121817| 228359 2923.08
2 Z 2 | 'Y FEw @w/(FIH) (I, AHEled aq)FqE FEERT Hal 18817 153.68 27183 15473 15142 15496 223,70 158 46 EER:T Bldd
For Kapil Raj Finance Limited @ )
Sul- = = = =
Place: Dahi Santosh Ranl 3 mgau)amﬁz%qmww(m) (STwalea Ay A9 ST T % 18817 5368 ZTES 164,78 15142 15456 228.70) 15646 322 584
Data: 14.11.2024 (Whale Time Director)
= 4 ;(W ey g Frae @y (i) (aaea ey e R e 14435 11872 20116 11450 102,80 115.24 165.54 11790 6.38 92 66
YA )
5 s g 31 e o (o g () (3 ) A A 144.35 113.72] 20118 1250 108.80 524 165,54 117.90 639 9266

FF A (FR TAR) ]

& | s T g 79312 79312 79312 79312 793,12 79312 78312 78312 79312 793.12
T | e (AR ARG H] S1SHT) Sl (o 7 qH b g T

# eftfa &
VOITH & | e ufd IR (7. 10/~ FAF F el IR)

(A A AR G 3) -

. W.QﬁTi 182 143 254 144 1.38 145 2.09 148 0.08 117
2. TERS 1.82 143 254 1.44 198 145 2,08 148 0.08 147

volipd Srater: —q, AqER—24, HATEATE — R Femforr.
'\‘.ﬁ:ﬂ:;q/qju < 2. 121005, (1) T RO T e At g w T i FEeE dew 59 14.11.2024 F i do F st fra
B L74393HR196£LC00“895 (2) 3 A i T 3 30 R, 2024 1 TR G S T 35 TG ST e A i Fa ST g Wi e R o 7
;491 120 4292200; HE: +91 129 2232072 (3) ST Felt (Gl Qe 3R wehen aiend) fafrem, 2015 % fafmme 33 % qed Wi TR % e Qe SR ETE S wiEd i TR % e IR U e §, s et
é—ﬁa: voithfabrics.faridabad @voith.com, aﬂ'\‘iﬁ? www.voithpaperfabricsindia.com i wifEd fordiia #1 Fizw gy aRoms i TS F1 JeEEe www.bseindia.com 3 HU % Fe@Ee www.dhampurgreen.com T IEEd # |

pap gy o
PV ST6 AAUS B FaT g
e |
v 7 faeedt e fordoren,
vadgRT gfud fan sar @ 6 et sfdfem, 2013 (el @ awr 108 @ @R afdq ewr Fet, 14112004 P

1106%313?1"@1# FUAl (e v geme) e, 2014 B PR 20 SR 22, W (EEEar i
Td FHAEROT sraeaearg) ffem, 2015 & QAT 44 iRk aRAT Fud wfre deers @rdivasn)

BRI ST A demt R Afedr 7w — 2 (THUE-2), 3R Wl w9 # o ar Bl 8k
faferl, sl @iuive amel & #arer (‘'Taiie”) & wre oReEl & SIgaR, HUN A AR, 14 JAIPRAKA H
TR, 2024 BT S G T BT ARATHD fART B A G doc Bl goldgi=id e Foll
2, R -4 o B/ RiRied /R AR gl Tole @RAR) @ e dofigd § aik ASSOCIATES LIMITED
R am we—sitn Ry arf Hrear, Fda @1 wew & Wrex /anmeft wferat @ e F Regd. Office : Sector 128, Noida 201 304 [U.P]
ferd < &1 RS 11/11/2024 B S1% e wAifew # Fifed Ay ewrawfis a7 B wder Delhi Office:: “JA House”, 63, Basant Lok, Vasant Viar, New Delhi - 110 057
Al H A We BA B forg, Siar b AR Seora fear war 8, dadt geragifie e Phone : + 91 (120) 4609000; FAX : + 91 (120) 4609464; CIN : L14106UP1995PLC019017 Website : wwwijalindia.com, E-mail: jal.investor@jalindia.co.in
(Rere $—aifeT) & Arad | Aqer o :
m W BT e B P THT EXTRACT OF UNAUDITED FINANCIAL RESULTS
1| wfw arai (@ 10768807) W B B —IE FwE B RO BT FOR THE QUARTER & HALF YEAR ENDED 30" SEPTEMBER, 2024
Wwﬁ%ﬁaﬁwwm#$a§wﬁqﬁﬁvwwwéﬁzmﬁﬁmmm@ﬁﬁ R n Lakhs)
AT B SALAGAT T 2 | FUA A AT IR B R e gRen @ forw dga fedied STANDALONE CONSOLIDATED
Maéﬂaﬁ(s%m) cfice (WISieave) @1 ward off €| died ddle B E §iR HaeE & Quarter Half Year Quarter Year Quarter Half Year Quarter Year
www.voithpaperfabricsindia.com 3R ¥ ENE www.evotingindia.com 3 Particulars Ended Ended Ended Ended Ended Ended Ended Ended
ey divad s @ Jaage www.bseindia.com TR ¥ SUeREl BT O W ¥ | 30.09.2024 | 30.09.2024 | 30.09.2023 | 31.03.2024 | 30.09.2024 | 30.09.2024 | 30.09.2023 | 31.03.2024
T I aﬁ;ﬁ Ed aaf?m ?m;r%ﬂ R;_i;tﬁ fafr qv%amj E‘WEERTT Ed argaT jﬁﬁtﬁr& i i i [Audited] i i i [Audited]
g’ ¢ e, i e % ai?? mﬂ B qga o 2 i Wi W%q o még o 1. Total Income from Operations 61156 | 148438 | 121361 | 354798 | 197367 | 04442 | 189552 | 657240
(wej—.[ ) 1 e (Rog #) aof e | B W @Ry o e AR 06 gaw T R, 99 g9 2. git Prgm / I(|Loss]] for the period [before Tax, Exceptional and (25098) (39731) (21592) (84695) (27564) (36608) (25503) | (87181
AT B BaeT GIT b Wewd § & o AR | raordinary ems
Refre §-—aIfeT orafdy WTeaR, 19 Fdar, 2024 B GaE 9 a9 (MELH) F YE MM AR FeAR, 3. Net Profit / (Loss) for the period before Tax [after Exceptional and (27571) | (135392) (20576) | (151593) (30037) | (132043) (24487) | (130025)
18 fA¥aR, 2024 BT A 5 9 (GMITAL) (ST e wfefera) wwT &wfTI Extraordinary ltems]
Fud B feere Hea 7 ey wrfer A dRE S sl S arguRefy # wH - et dRE S 4. Net Profit / (Loss) for the period after Tax [after Exceptional and (27662) | (135696) (20755) | (153626) (29783) | (132376) (24809) | (133898)
Tg HUH, B bl (e HeET 3349) B HFNAR Wow ufdet S (e @ 21942) @ Extraordinary Items]
kN @ 3 JOR, = & SN aRedl TG ¥ S1 Faw @ forg Refre g-aiféT @ weam ¥ St 5. Total Comprehensive Income for the period [comprising Profit/(Loss) (27662) (135696) (20755) (153853) (29792) (132390) (24813) (134199)
Y Al @ ST B @ forg A & wu A g famn 2 ) ) for the period (after tax) and Other Comprehensive Income (after tax)]
ﬁﬁ 20243 ﬁg qﬁﬂg m: bl ‘ﬁ S &, ¥ Relre AT @ ot Rt aed gaa, 18 6. Equity Share Capital [of Z 2/- per share] 49092 49092 49092 49092 49092 49092 49092 49092
Wv Jore &1 uRomH YHAR, 20 fadar, 2024 BT M 5 G b BTN D q@aﬂ Fratera & 9T 7. Other Equity [excluding Revaluation Reserve] 320109 (308525)
2T STQT, S 113 /114, FgeR—24, BRRTATE—121005 (Ramom) fieeh vRfeNR, Ara # Rerd 8. Earnings Per Share [of ¥ 2/- per share] [for continuing and
2l oz duwd fafes @wwd) @& g fewr S sl @ dJ9wsc discontinued operations]:
- volthpaperfabricsindia com @ mem o evotingindia.com Basic R (13)| 3 653)| 2 08| 2 (628)| % (119)| 2 (538 | 2 (Lon)| ¥ (546)
R SO 7 Diluted T (113)| % (553) | % (0.85)| % (6.26) T (119)| % (5.36)| T (1.00)| % (5.46)
$—aifén & g § g Ny /Rieraa N Tbe <ord), vdgs, Wvavd, v, 254 wfrer, Note:
IR TREARY, AHAA e HUSSH, QT-{Q‘F[ e qT:i TRR W (€), ﬂz@ — 400013, B The above is an extract of the detailed format of Quarter and Half Year Ended 30th September, 2024 Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other
A 1800225533, SHGT SMELN: ia.com P GERT A T GhA T Disclosure Requirements) Regulations, 2015. The full format of the Quarter and Half Year Ended 30th September, 2024 Financial Results are available on the Stock Exchanges Website www.nseindia.com
dreed e @ day § siet / Rrarrdt @ forg W investorcare.vifa@voith.com T sy afa and www.bseindia.com and on the Company’s Website www.jalindia.com. SUDHIR RANA
BT A forg W € A 0129-4202200 TR WIS TR T %%w o . & o Chief Financial Officer
/- JAY P E E 'I::en nnwrler‘.;nm
2 uvan Madan
I AT e, e Sul e Place : Noida Resolution Professional
el 15 o, 2024 e ;4301 Dated @ 14th November, 2024 GROUP 1BBI/IPA-001/1P-P01004/2017-2018/11655

o® o
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Wikers servive i suy af i
B.0. : A-25, Commercial Complex, Jwalaheri, Paschim Vihar, New Delhi-110063
Phone: 011-25250533, 011-25283546 E-mail:d0929@psh.co.in
INTIMATION OF SALE NOTICE

' Aoges da 3iTe s
@ Central Bank of India

DEMAND NOTICE 13(2)

1911 § WM® f0 ‘wE=A "CENTRAL" TO YOU SINCE 1811 ﬂFSECURnISATIDN AcTzonz

BRANCH OFFICE: 150 BADARPUR, MATHURA ROAD, NEW DELHI

HINDUJA HOUSING FINANCE LIMITED

porate Offic , 2nd Floor, Anna Salai, Saidapet, Chennai-600015,

No. 167-169, 2

l
angal Pandey Nagar, Near Dr. Vivel s Clinic
9918301885, RRM- MR. PUSHKAR AWASTHI-9453043393
CLM - VARTUL PANDIT - 9627074543, CRM - JANESHWAR PRASAD-9917778324

1. SH. PAWAN KUMAR KAKARIA S/0 RAJPAL KAKARIA, Date: 08.11.2024
PROPRIETOR OF M/S KHYATI SWITCHGEAR HAVING HER OFFICEAT PLOTNO.63,| | Demand Notice under Section 13(2) of the Securitization and Reconstruction of Financial Assets and SYMBOLIC POSSESSION NOTICE
BLOCK G02, JAIVIHAR EXTN. KHASRANO. 47/19 MIN, VILLAGE BAPROLANANGLOI Enforcement of Security Interest (SARFAESI) Act, 2002 to the Borrower /s and Guarantor/s. :nm i) . IS- i ] ‘I:;‘_\; Do s ilo, r"IW‘ ; :um"[g:rw o = qubg. ndl F:in;i‘ﬂ
NAJAFGARH ROAD, NEW DELHI-110043. ALSO AT: 1987/6, KATRA LACHU SINGH, i D i = ssuts and Enforcernentof Securdy e {No, 30£3002) and in exarcise ol powers conlurred under section 13(12) read with Rula 3 of e Securily
BHAGHIRATH PALACE CHANDNI CHOWK. DELHI-110006. This Demand Notice is hereby given under section 13(2) of the Securitisation and Reconstruction Of | | \uiesteniorcemee) Ruiss, 2002 ssubaa derant notcs was issued cn he ates mentansd agairsteach arcot andaied hatsinallse callng ugon e
2. SH. PAWAN KUMAR KAKARIA S/0 RAJPAL KAKARIA. RIO A-56, FIRST FLOOR Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) read with rule 3 of the| | nemewer (hereiafier the bonawer and guarantors are callectively relemed to as he e Berowes™) 1 repay Me ameunt wihin 60 days from the date of
NARANG COLONY, NEAR JANAKPURI WEST METRO STATION, JANAKPUR|,| |Security Interest (Enforcement) Rules, 2002 hereiqaﬂer calling upon lhe under mentioned | | sadnolice s "
NEW DELHI-110058. Borrowers / Guarantors to repay, the Amounts outstanding for the Credit Facilities granted 10 them /| | . sropeny sescrbed herein below in exsrcse of gowers canfamert o hm under sub- sectin & of sactcn 13 of Ack rea with rle B of the Secuty nterest
3.MRS. RUCHIKA KAKARIA W/O SH. PAWAN KUMAR KAKRIA, R/O A-56, FIRST|  |.on their Guarantee, within 60 days from the date of this Notice. If you fail to repay to the Bank the| | , 2002 onthis e dat  against each account
FLOOR, NARANG COLONY, NEAR JANAKPURI WEST METRO STATION, i i inci i i ‘The boroweriguarantarin parcular and tha pubiic il i the property will be subject
JANAKPURI, NEW DELHI-110058, :Z{'i’c"; E:T:;EES;'S:E?KE :‘;::‘é;‘:t‘:”']”;:ﬁ;";! ‘gf':: m;u:;ﬁf”;zz Eﬁi‘:{,i‘ﬁ;‘g ::;—ES.;L:II:;: alha charge of s HINDUJA HOUSING FINANCE LIMITED for an amcunt and fura interast o he oantiactual rate o the aforesaid smou sagether it
4. SH. TARUN KAKARIA S/0 SH. PAWAN KUMAR KAKARIA, R/O A-56, FIRST FLOOR, A\ of - z ;. i P !;‘ & g Vi % incidenlal exparrsas, casls, changes, efc. tharson
NARANG COLONY, NEAR JANAKPURI WEST METRO STATION, JANAKPURI, ( )lu Sar:ifron Ean\:{l un\:;sr?lgerspph‘c;b\e prﬁur;son?; 1 2salw)dActl. clruara alsut:uln‘:'l;l no{t;ce th_adl Th borrea 13althe At in
NEW DELHI-110058 in terms of sub-section 4 of Section 13 you shall not transfer by sale, lease or otherwise the sai [P T ey ey
REG: SALE OF SECURED ASSETS UNDER SARFAESI ACT, 2002 secured assets detailed below of this notice without obtaining wrilten consent of he Bank. The| |5 Hemof Bartowery! T Possei| Culstaniing Details of Immovabla Property
Mis Khyati Switchgear Co. (1)VYPOD09291300000068 (2)CMFTL09291200000811 details of the account and Secured Assets along with Amount Outstanding is given below:- - -
This s to inform you that pursuant o the possession taken by the undersigned as Authorized SCHEDULE OF IMMOVABLE PROPERTY & OTHER DETAILS 1 Application No. 23-08-2024 | T 1045098 | A house, bearing old number 1062 and new
Officer under SARFAESI Act, 2002 on 13.08.2021 vide possession notice dated 13.08.2021 KNP as on number 1 cons ed on plot number 22,
Wa e ot Borrowar Description of the Date & Amount UPIKI UT/ADOD0O1350 & 09-11-2024 ber 1054, ructed lot ber 22
for recovery of the secured debts of Punjal ind Bank Jwalaheri amounting to /i i /i 15 measuring 114.00 square meters or 13645
I f th d debts of Punjab & Sind Bank Jwalaheri i d G t s d t of 13(2) Notice CO/CPCICPOF/ADDDN01593 el 2210812024 ing 114.09 136.4!
Rs. 1,60,90,307.29 and interest thereon from 01.05.2021 and with costs and charges from ek Bl L ecured Assef } Mr. Satish Kumar, Mrs, Rajdulari| SYMBOLIC | plusinterest | square yards, situated at Mohalia Indra Nagar
M/s Khyati Switchgear Co, the undersigned intends to sell the following secured assets for | | BORROWER: Residential DDA LIG Flat| Dateof13(2) Notice: 07/10,/2024 Rajdulari, 350 Brahampuri Mearut, thereon | (Shiv Shakti Nagar), the boundaries of whichas
;‘ecovlsry of ﬂQe 7Hl\reb dues ﬁ;f which necessary steps including publication in Newspaper | | iR, RAMESH YADAYV No.29, Second Floor, NPA: 28/09/2024 Urban, Meerut, Uttar Pradesh, India - per sale deed dated 29.04.2015 are mentioned
ave been taken/ are being taken. 6 250002 hereunder -East: 16 faet 4 inch / Rasta 12 fest
Secured Assets: 1. PLOT NO. 63, BLOCK G02, JAI VIHAR EXTN, KHASRANO, 47119 | |10Us€ No.10, Siaff Quarters, Bharlya | Sector-34, Pocket-2, R ::w'j":i':ﬁ;:: iy i wide, et 18 et nch { HoiSa ofthars; Mot
MIN, VILLAGE BAPROLANANGLOI NAJAFGARH ROAD,NEW DELHI110043 Vidya Bhawan Senior Secondary School, | Block - G 19, Rohini, o PT-; Db 57 foet | Housa of Ram Prakash, Soulh 67 fest
OFFICER| |Kasturba Gandhi Marg, RUiE10 FEUE IR MY Seven Hoise of Om Praash
New Delhi-110001 New Deli-410085. and Twenty Six Paisa Only)
ew Delhi-110001. ek ToRees i s 2 Application No, 23-08-2024 | T 2902233 | Freehold Residential Vacant Plot No. 57 & 58
Also At: DDA LIG Flat No.29, Second DU 125 ason | Admeasuring Area 100+100=200 Sq. Yards
FORRR Floor, Sector-34, Pocket-2, Block-C. 19, plus interest due as on 08,10.2024) Wi, Aarif Khan & Ms. Saida Sajida,| 13/11/2024 | 220812024 | Falling Under Khasra No. 1501ml, 1502mi,
EATRVE A Rohini, New Delhi-110085, with subsequent interest fram 639, Navi Karim, Hapur, Navi Karim,| SYMBOLIC | plus interest | 1503mi, 1504mi, Situated At Mohalla Ashiyana
PUBLIC ANNOUNCEMENT f - Hapur, Semiurban, Hapur, Ultar therson | Colony, Pargana & Tehsil & District Hapur.
i 28.08.2024 and expanses thereon . ] ' y, Parg pur.
(Regulation 14 of the Insclvency and Bankruptcy Board of India Pradash, India- 245101 Bounded as: East Plot No, 58, West - PlotNo. 56
The borrower's attention is invited to the provisions of sub-section (8) of section 13 of the SARFAESI Act, Morth: Other Lang, South: 20 FL Wide Road
2002, in respect of time available, to redeem the secured assets. 3 ‘Application No. 23-08-2024 | T 1598672 | Freahold Residential Single Storey House
DATE: 15,/11/2024 Authorised Officer, DLMNRIMNGRIA 6. as on Measuring 238.33 Sq. Yards. Pertaining To
| 1{Name of Corporate Person | KALLANG SERVICES PRIVATE LIMITED | pyACE: NEW DELHI Central Bank of India W, Ravinder Kumar, trs, Saroj 8| 13/1112024 | 221082024 | khasra o, 1421, Situated In Village Lukhrada,
[N o Moo o Py s . Mes. Harpyari, All ab; Grarn Luktvara|  SYMBOLIG | plus interest | Pargana Tehsil & District Hapur, Baunded as
3 g:mp;r;;pgmﬁgg?'? §3§?§;§f§"'§;ﬂ“"ﬂ§;§?§"3;L‘;Oﬁ“a"}“‘m"‘“”" Post Shekhpur, Sadikpur Hapur, thereon | East | Property Of lbal, West : Road 12 F1, Wite
|4 Corporate waniny number ! Imiled kabibty | UT4G99HRZ018FTCO7302T rns, ot Feaim (Lo Pty Moip 2 on T Hes MO SO 2 B0 O
densty nuber of Cororete Person 1 India - 245101 Naresh
5/ Address of the regislered Cfice and Regd. OHice: Fiaf Mo 1203 Tawer B2 Sec 82 PossEssIoN NOTICE 4 Application No. 23-08-2024 | ¥ 128,513 | AHouse Old Number 88/1 And Present Number
Principal office {if any] of Corporate Persan | Mapsko Casa Bela. Gurgaan, Haryana -122001 (FOI’ Immovable Pro Sect 3(4) UPKNPMRUTIADOOD00944 as en 77, Measuring 84 Sq. Yards. Or 70.23 Sq. Mtrs.,
- [ErH DA | | s Deopak Varma & rs. Poonam| 09-11-2024 | 2310812024 | Situated At Mohalla Brahampuri, Meerut,
. Ligukiason commencament dats of | 121h November, 2024 ‘V‘;hsereas‘u;eunderzign%g;mg;heAulhorised{om:eroflhe,canava?an;.\mderw S e S Ry ion of Fi e f i 2002' Verma, both at: 200 Jattivada| SYMBOLIC | plusinterest |Bounded as; East 32 Festcommon Gallery
| ty Interest Act, d tion 13 (1 th rue 3 of ¢ Interest 1) Rules, i ®
T v oo e oo e e A 012 e o poes o i oo (12) read wi pmye of the Security Interest (Enforcement) Rules, Kumhiara Gaii, Mesrul-250002 thereon | Thereafier House Of Jagmohan Sharma, Wasl: 32
et and e registralon number of | Address: 201, 2nd Floar, Park View Camplex 48, near | [y qore of faled o repay th ] the Fael! House Of Ganga Prasad & Shambhu Sahai
the Liquidsior Refance Frash. Hasarour, |P. Exlensian. Patpargan). 4 ander aub-socton &) of Suctlon 13 e Morth : 23 Fest 7-1/2 Inchihouse Of Smt. Nand
Dehi 10082 i Act read vith rle 8 of the Securiy 2002 on th the date. The borrower's aen fted to th 8)of Rani Bhalnagar, South . 23 Feet 7-4{2inch House
e | [scimie Ao pankons
e e st arog a1 saag | | The borowerlsuretyiounerof propery n paricar and th publio n generalar Herey cautone ot o el with the propery and any deaings il e |5 “Application No. 23/8/2024 | T 1012676 | A PloL, Measuring 75 Sq. Yards. Or 62.70 5q.
AFA Validity upto: 05.122024 el | UPKNPMRUTIADCOD01230 as on Mirs., Consisting Khasra No. 25, Situated At
& Lastate or subenisson of claims [12th December 2024 Sr. Branch & Name of The Description of Inmovable/Movable Notice Date | Outstanding Mr. Sunil Kumar, Mr. Indresh & Nir. 12-11-2024 22/0812024 | Village Almaspur, (outer Limits Of Nagar Palika
Nice is hershy given that Kallang Services Private Limited has commenced voiuntary liquics No. Bor Property/ Owner of Property Ammount Harfool Singh, All at: Almaspur,| SYMBOLIC | plusinterest |Parishad) Pargana, Tehsil & District
121h November, 2024, 1 51001 thereon | Muzaffarnagar, Bounded as- East « 45 Fest!
T stakencidsrs of Kallang Services Private Limited are hershy caliett upon 4o submit procfof their| | 1+ | [EL AN S Lk LA m”‘fm“:d’:‘eg":'g"’*z"m’g "’297"*151“&"% 7“31523‘1 Demand Notice | ikcaasaidiad House OF Dheers), West : 45 Feetl House OF
i he a0 i . Locat al asra No lohalla Saray i p L
et sl o S Borrower: Rajesh Clo Raghuvar Dayal, | Mura Khan Near Budh Bajar Khurja Pargana i Dat 24 Further nterest Ramesh. North - 15 Feel! Rasta 12 Feel Wide
The Enanciad credisars shall subeit thelr aroot of clims by electreic means only. All oiner stakencicers 338 Saray Murtia Khan, Khurja, | Tohl Knute Dist Sundsta Uter Pradsh gggm;; ‘;O':;rsgf;'as:-z South 16 Feell Property Of Manphool
, post wi )y Raye ur g uve S, 22,36,046." Heati o -
Bl pa . Sdl- Bulandshahr, Uttar Pradesh 203131 Dayal, Bounded By: East: House Of M. Suresh, T Dua?ﬁplz,:a:%;ono%'nma 23-08-2024 | ¥ 10.71,683" ﬁ:ll;‘!ﬁ,;}l!l?qk:lm..:‘%i?ruu m;_u Sltua't‘ld
sienaet Hargs " West: Gali6' Wide, North: Gali6' Wide, South: House . My 1411112024 &0 ahe Pl own_Eijnor {gher
Voluntary Liquidato for Kang Senices Private Limited A/c No.: 160000710545 Of Sellers (Mrs. Maya Dev). and interest Mr. Vikas Kumar, Mrs. Suresho, Mr. 22108/2024 | Rambagh Ander Chakkar Road) Pargana.
Dt 14141 054 (Undler Voluntary Liquidation) CERSAIID: 400062664405. thereon) Vineet, Mr. Kapil, All at: Ravidash| SYMBOLIC | plusinterest | Tehsil & District Bijnor, Bounded as: East - 15
Place: Baihi No: IBBUPA-002/IP-NO1048/2020-2021113386 | | 2. | | E e DA CLAT L CARAD] | Immovable Property, Part Of Residential House, Rs. 27,03,331.42+| Nagar Bukhara Road Bijnor-246701 thereon CF;EN" Rashli :‘?1 F;.;IF w.::igngs[O:g Ffe;; House
Bormower: Ganga Das Slo Devisharan, Clo Aunesh | Dovble Storied, Total Area 72.00 q. Yds. (60.22 Sq Further nferest Sthﬂsr\; Ll ;% : s-:ltjs:ncnalm . Poonam,
Traders Near Gali No 3, Adarsh Nagar Colony, Modi | Mtrs.) Area To Be Purchased s 34.30 Sq. Yds. (28.69 & other Charge, = yRITRRTTS 23-06-2024 | T ST5175 | A Freshold Residential Houss, Admezeut
Nagr Hapur U.P.245101, Sq. Ms.), Part Of Khasra No. 186 Of Vilage Chamri, 4 Pl 0 No, -08- 98,1781 e 1 use, uring
SOPHIA EXPORTS LIMITED Seema Devi W/o Ganga Das, Adarsh Nagar Colony, | Within Municipal Limit Hapur, Bearing Municipal (Rs. 28,69,462.51 DLIBLINAZIADIO000047 14112024 ason | 53,53 Sq. Mirs. Situated At Adarsh Nagar, Gall
CIN: L52110DL1985PLCO20059 Main DastoiRoad Near GaliNo3, Hapur, U.P.245101. | Number W-4/346, Mohalla Adarsh Nagar, Modinagar| As on13.1.2024 Mr. Sachin Kumar Sharma, Mrs. 2210312024 | No.BIG, B-block, Village Tatarpur Lalu, Pargana
Rag. Off.: 49737201, Pahtak Badal Bags, Hauz Oazi, Delhi-110006, kndia Honey Traders, Opp Gali No 3 H No 2, Adarsh Nagar | Road, Hapur, Hapur,, Owned By: Ganga Das Sio vt Hemiata Sharma, both at; Nejiabad | SYMBOLIC | plus interest | & Tehsil Najibabad District Bijnor, Bounded as
Cotp. Of.: BY, Furiclional Indushral Estale, Palpargart, Debi-110082, Ind: Colony, Dastoi Road, Hapur U.P. 245101 Devisharan, Bounded By: East: Land Of Tek Chand,| B-6 Najibabad Adarsh Bijnor-248763 thereon | East : House Of Om Stwee, West @ House Of
Email: info@sophlacxpart.com; Phone: 011-43041400 TV T T R 7 | West: Rest Part Of House Of Smt. Surita Devi, North: thereon) Deepak Aganwal, North : Road 10 FL Wide, South
Website: www sophiaspart com 125003839446, 170007504620, Rasta Sarkari, South: Land Of Mehar Chand. House Reeta
EXTRACT OF (STANDALONE] UNAUDITED FINANCIAL RESULTS FOR | 125006437239 & 125006435595 CERSAIID: 400062881199, 8 Application No. 23-08-2024 | T 11.96.321/ [Freehold Residential House Built On Plot
THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2024 Regional Office: Hapur. Authorised Officer Canara Bank 000600 131172024 as on Admeasuring Area 125 Sq, Yards. (104.55 Sq.
(Rs. In Lakhs) M. Nitin Shishodya & Mrs, Suman 21?0?’2024 Mirs.) Falling Under Khasra No. 238 Situated At
Thiortar] - Pravious Correspan Devi, both at: Dholana Road Adarsh| SYMBOLIC | plus interest Wlag-Sxpnath Pargana Dasna Tehsil Dholna
ended | Year ended 3 months Magar, Sapnawal Ghaziabad Uttar thereon District Hapur, Bounded as: East : 15 Feet Wide
ﬂ Particulars 30092024 | 31.03.2024 ended in Pradesh, Melro, Ghaziabad, Utiar Road, Wes! | Piot Of Aishpal, North : Gher Of
P’“;:’;‘;;;;; Pradesh, India- 245101 Ratanveer, South : House Of Siptiar
vy - — i ; T5,14,886 | A Residential House No. 811, Measuring 61.85
[ Total g from Oeralions B L] w6 U l l IVAIN Application No. 23-08-2024 , Measuring
2 Teet Profit 1 (Loss] for the period " IJ;’J{(N:-MRUTM[I[::X)N:ZMI 09-11-2024 ﬂfﬂsafnlrau 5&] VEH:IS.MUI 5|.TEZ S5q. Mitrs. Sliu‘illeii.‘ Atl
{before Tax, Exceptionsl and/ Build a Better Life r. Satish Kumar, Mrs. Rajbala 8 Shivpuram Meerut, Bounded as: East : 116"/ 15
ary llems) 10.78 4453 12.39 2 Rajbala & Mr. Rahul Kumar, All at:| SYMBOLIC | plus interest | Wide Road, West : 11'6" Piot Otners, North
3 rofit | (Loss) for the period UJJIVAN SMALL FINANCE BANK LIMITED 811, Shivpuram Mohkampur, Meerut- thereon | 48'house Of Dinesh, South : 48house OfMahesh
befors tax (after t:;ycealmr-al and' — — — CIN: L8651 10AZ016PLC 142162 25103
S : Registered Office : Grape Garden, No. 27,31 A Cross, 1525 Min, 6¢h Block, 10 Application No. 23.08-2024 | % 558,676 | AResidential House Built On Part Of Plot No. 5,
il \;Ux‘{a‘ﬂtarué:ila;:ionzln;r‘\rd..‘ Komamangala, Bengalun 560 095 Phone: 191 504071 21217 URKNPMRUTIADGOD0151T 09-11-2024 ason Measuring 50 Sg. Yards. Or 41.80 Sq. Metors
or Extraordinary ltems) 754 3340 628 Email: corporatesccretarial @uiivan.com , Website: www.ifivansfh.in Mr. Rohit, Mr. Kalicharan, Mrs. el 22108/2024 | Situated At New Govindpuri Kankerkheda
5| Total Comprehensive Ingome for e Shiksha Devi & Mr. Vikas, Allat: 424, |  SYMBOLIC | plus interest | Revenue Village Naglatashi Kasampur Weerut
period [Comprising Profit / (Loss) Naotice s ‘Expression of Inter from Asset Mew Govindpurl Kanker Kheda thereon Bounded as: Easl : 21712 Wide Road, Wesl
for the period (afler tax) and Othar i . (ARCY For cale 1 = Meerut-250001 21'remaning Part Of House, North - 21'6%part Of
i ki olicdate - — - Reconstruction Companies (ARC) for sale of Financial o b el el
5| Faid-up-squy Share Capial 595 3555 535 | by Ujjivan Small Finance Bank Limited (Ujjiv - LTIy — -
7| Bsserves encuing Roveuaton ] Uivans ool o sal o Stessed Financin & | uommmramonrrs [ e Macwai o 358 o Wi
Balance Sheet of previous year) 1002 64 3 LRI OF LinvalLy Doty gnsg e ivesse nGel it Surosh Chand (Deceased) & 12-11-2024 | 201212023 |situated At Mohalla Rampuri Sector-1 Ragba
&[ Eamings Per Share (of Re_10/- ench] to ARCs and in line with the regulatory guidelines, Ujjivan Satyavati Devi, both at: 256, Kambal| SYMBOLIC | plus interest |village Shahbuddinpur {bahar Hadeod)
{for continuing and discontinued intends to undertake sale of the following loan accounts to Wala Bagh Laddhawala thereon | Pargana & Tehsil Sadar District Muzaffarnagar,
operalions) _ ARCs under a Swiss Challenge Method as given below. We Muzaffamagar - 251002 Bounded a5t East lHouse Of Sh. Ashok Vermal
; ::Z';ﬂ :: g;g z: gg; g’; g;: invite ARCs to indicate ‘Expression of Interest’ ("EOI") in g»da maglgzgum West E‘ﬁu%s;a:m;;
Notes: acutring these Fitwanclal Asys, \Wids! S Mlzasunng 1 Soutr House Of Sh
a) The above unaudited Standalone Financial Resulls have been reviewed and recom: =T 1 Vijay Thakur' Side Measuring 18'
mended by the Audlt Commitiee and approved by the Board of Directors &t its f;m';;' ﬁz;' m’.ﬂ E{?:_“F ﬁ‘:‘:‘mﬁ“':'j“ ;:g““‘ 7 e TR AJ:, T gﬂ T
meeting held on November 14, 2024 and have been subjectzd to imited review by Ofspsan | Bimdtng | b wath Application No. 06-05-2024 s olcengial Hodss Moasining: 450 3¢, fan
the Statutory Auditors of the Com Assets) 30.09.2024 | Offer 5% mark-up DUBIIMEPR 00022 as on Or 125,415 5q. Meters, Consisting Of Khasra
b} The abowe |5 an exiract of the detaied fomat of Quanerly Financial Resuits fled Shabnam & Mohd Kamil, bathat; 3z, | 141112024 | 06-04.2024 | o, 9021 W, Situated At Abadi Bill. Mujheda
with the Stock Exchange under Reguiation 33 of the SEBI {Listing Obiigations and Portfolio of | 1,02,476 | #270.35 Cr | T40.56Cr | B42.58C) Cash + 5 \UP-351315 lus interest i
Dccosure Ragarerens) R shins, 2015 The 1l armat of 1 vty Ui . = . | (e [ e
Financial Resulls | available on the Stock Exchange websile Le. www mselin and Stressed Receipts AN, s gar, Bo n
ok Sl i b il o s East 2,501 Flot Of s«:uurumsnzz.s_o; @ e
Byhe Order of the Board _ = - ) Road North 601/ 16 Wide Road South: 801 Plot Of
sdl- The interested parties may note the following in respect of o — Sayra
{Lalit Agarwal) the sale process: Application No. 26-03-2024 46,3791 | A Residential House, Bearing Part Of Nagar
Piace : Delhi Diractor + Any ARC submitti bid shall submi i UPKNFIMRLTIAGO000503 asen Nigam Mumber BS54, Measwring 30.83 Sq.
Dated - 14.11.2024 DIN: 00109920 y ARC submitting'a couniter bid shall submit a minimum Reeta Arora & Vilay Arora, both at: 09-11-2024 | 10-03-2024 |vards Or 2575 Sq. Meters, Conslsting Of
counter bid as above and counter bids shall be evaluated on the Hno,36 Patel Purl Kanker khera| SYMBOLIC | plusinterest | Khasra Mo. 1200a, Situated At Govindpuri
basis of price. and other factors as per Ujjivan's evaluation Mezrut- 250001 thereon | Kankerkheda Meerut, Bounded as: East: 20 Feat
matrix. Ujjivan shall sell these Stressed Loans under a Swiss 9 Inch! Plot Of Others Wesk: 20 Feet 3 Inch/ House
OSSESSION NOTICE Challenge Method based on existing offers in hand and the gLJltﬁr\‘:?eGSlﬁ:EhN:;E;E:gz l\’n1:|2' ::"'m Rﬁ;‘?
WHEREAS, the authorized officer of Jana Small Finance Bank Limited (Formerly existing offeror will have the right to match the highest counter Ve::a .IiIBiﬁaull Waie AN R ey
known as Janalakshmi Financial Services Limited)., under the Securitization And id as per the Evaluation matrix. - = —
Reconstruction of Financial Assets And Enforcement Of Security Interest Act, 2002 : ’ 5 . 1 Application No. 26-03-2024 | T 7768831 | Area 33,69 Sq.M, A Residential Plot Now House
and in exercise of powers conferred under section 13(2) read with rule 3 of the « The process to be followed for conducting the sale including UPKNPMRUTIADNO001401 12-11-2024 as on At Mohalla Devidass South Ward No. 01 Town
Security Interest (Enforcement) Rules 2002 issued demand notices to the borrow- the bid submission date, bid parameters and evaluation criteria Sandaep Kumar & Nidhi both g 10-03-2024 | Khataull Pargana & Tehsil Khatauli Distt.
er(s)/ Co-borrower (s) calling upon the borrowers to repay the amount mentioned shall be communicated separately only to the parties who have Devi Dass, Khatauli, Muzafiam SYMBOLIC | plusinterest | Muzaffarnagar, Bounded as: EAST: House of Sh
against the respective names together with interest thereon at the applicable rates <ubmitted their EOL Uji e ek el R 251201 thereon | Sain Singh! Side Measuring 25' WEST: Empty
as mentioned in the said notices within 60 days from the date of receipt of the said BB eir SOk Hllvan Ieehes Lo TIRNE 0 $el those Space of Sh. Subhashchand) Side Measuring 25°
notices, along with future interest as applicable, incidental expenses, costs, assets in whale or in part, in one or multiple pools. Ujjivan NORTH: Rasia 14" wide! Side Measuring 14'8"
charges efc. incurred fill the date of payment and/ or realisation. reserves the right at its sole discretion, without assigning any SOUTH: Emply Space of Sh, Sain Singh! Side
sr. Borrower/ 13(2) Notice Date/ | Date/Time reasons, o include additional assets to and / or withdraw Measuring 146"
No| LoanNo. Co-Borrower/ Outstanding Due & Type of certain assets or all the assets from the abovementioned pool. 15 Application No. 06-05-2024 | ¥ 6:28786" |Freehold Residential House Built On Plot
Guarantor/ Mortgagor| _ (inRs)ason | Possession S e o GHBULISIKA/ALC0000003 ason | Admessuring Area 60.92 Sq. Yards (58.47 Sq.
1 Date of 13(2): * Further details af the accounts tobe sold will be sent on emall Dharmueer. Father Roshan Lal, 64| 19-11-2024 | 06042024 |Meters) Out Of Gata No. 2469 Situated At
09.09.2024 to interested ARCs on execution of NDA and submission of EOL Mchlla Khatri Wada Sikandrabad| SYMBOLIC | plus interest Mohalla Khatriwada Kasba Sikandrabad,
The amount due to the| . The format of NDA and EOI can be obtained from Mr. Praveena Uttar Pradesh- 203205 thereon  |Pargana & Tehsil Sikandrabad District
S | Bk B On ao-tn-2024| 14.11.2024/ Swamy and/or Mr. Hitesh A, Ujjivan Small Finance Bank Roshan Lal, 64 Mohita Khair Warla Bulandshahar, Boundsd 3s: East Dewar Mancir
4793961000234 I;)gMﬁs pplicant), et | tasam. Limited, Grape Garden, Na.27," A * Cross, 18th Main Road, Sikandrabad Bulandshah- 203205 West: 10 Feet. Wids Road Nork: Land Of Sefier's
- pees Eighteen | o i Minakshi, Dharmwveer Khatriwara South; Plet Of Veerwati
. " mbolic B " g : g
(Co-Applicant) Lakh Forty Eight Pogsession 6th Block, Koramangala, Bengaluru 560 095 Karnataka, BT s pe
Thousand Four India  (Email Id: praveenaswamy@uijjivan.com and Bulangshahr Uttar Pradesh- 203205
H""dredo,ﬁ'x Seven hitesha@ufjivan.com  respectively). ~Thereafter, the 18 ‘Application No. 98-03-2024 | T 20.51,0900- | A Freehold Single Storied Residential House,
__ _ prospective buyers, can undertake the due diligence at their GHHPRHAPUIANDN00044 & Admeasuring 401 Sq. Yards. i.e. 33539 Sq.
Description of Secured Asset: Plot No.63, Area Measuring 100 Sq.Yards, g CPC . 13/11/2024 ¥ i
: h own cost. COICPCICPOFADDD00 1842 Mtrs. Out Of Khasra No. 242 Situated At Village
Khasra No. 763, Situated At Laxmi Land City, Phase-Il, Vill-Meerpur Hindu. i % i Mr. Maresh Singh, Adarsh Nagar| SYMBOLIC | plusinterest | Sapnawat, Pargana Dasna Tehsil Dhaulana
Pargana & Tehsil-Loni, Ghaziabad, U.P Owned by Mr. Shubham Singh, S/o Mr. + The Stressed Loans shall be sold on ‘As is, where is’ basis and 35‘ L H -G?I abad-24510% therson | Di Plr-:tH' ”gﬂ o o EAST Road 12 Fant
Ram Bachan Singh, Bounded by:- East: Plot of Mohd. Sameer, West: Plot “as is what is” basis withaut amy recourse to Ujjivan. W p";:'a' ;p‘i&n"m o i ST PN BT ORTI© ;fﬂ
No.64, North: Plot No.74, South: Rasta 15 Ft. Wide. . ) rs. Santa Devi & . Gopal, both at Wide, WEST: House. Vinit, NORTH: House
rr—— p——T— = The cut-off date for the sale of the above-mentioned assets g"aumaH Roa;s?glalﬂh Nagar Donor Gopal, SOUTH. Raad 12 Feet Wide
J i o 3 e apnawat Hapur-;
above have failed to repay the amounts due, notice is hereby is given to the shall be SPQ“ﬁed separately at the time of final bid submission T 4 p“ R T T [ AR Y T T
Borrowers mentioned herein above in particular and to the Public in general that the as part of the sale process. ’ Application No. 28-03-2024 e 00 hascentia’ iKie dvLang F N 5ha
authorized officer of Jana Small Finance Bank Limited has taken Symbolic pos- o The Tictested rartids ikall TAteHES: thE IGtaraet. B GHBULIGULWIA 1311112024 ason No. 540, Having Area Measuring About 334.44
session of the properties/secured assets described herein above in exercise of £ Mnietesled parlies NI ARSE et COICPCICPOF/ADO0002323 10-03-2024 | Sq. Metor Situated At Village Masota Tehsil
powers conferred on him under section 13 (4) of the said Act read with Rule 8 of the submitting their Binding Bid latest by 12:00 noon November Mr. Mohit Kumar, Knasta No. 540,) SYMBOLIC | plus interest | Sikandrabad District Bulandshahar, Bounded
said rules on the dates mentioned above. The Borrowers/Co-borrowers/ 25,2024 Village Masauta Sikandrabad, thereon  |as: EAST. House Of Sheora), WEST. House Of
Guarantors/Mortgagors, mentioned herein above in particular and the Public in gen- 432 ; 5 _ : Shivmandir, Bulandshahar-203202, Anuj. NORTH: House OF Indar, SOUTH: Rasta 16
eral are hereby cautioned not to deal with the aforesaid properties/Secured Assets * Ujjivan reserves the right to terminate the sale/auction Mrs. Sunita Sunsta & Mr. Sumit FeetWide
and any dealings with the said properties/Secured Assets will be subject to the process at any point of time without prescribing any reason Kumar, both at Vilage Masauta
charge of Jana Small Finance Bank Limited. thereot, at its own discretion. The decision of Ujjivan shall be Sikandrabad Bulandshahar-203202
Place: i ] Sd/- ised Officer final and binding in this regard 18 Application Mo. 17-02-2022 | T 27.96.976 | A residential House No. 350/16, measuring 195,65
: For. Jana Small Finance Bank Limited & T 3 3 . 15,
Date il l + Please note that any sale under this process shall be subject to “S;TQ;L’:,T:J;QS%S&SE: 09-11-2024 os.ausz-uzr«‘m Z’:&i’.”éﬁ‘%‘.ﬁf‘ﬂﬁ“{.ﬁéﬁuf I;:a'\‘;e"::
J JANA SMALL FI NANCE BANK Ujjivan’s bid parameters, (l'valuarfqn criteria and final approval Mr. Sonu, Mr. Pradeep Kumar & Mr.| SYMBOLIC | plus interest | Pargana Daurala and Tehsil Sardhana, District
(A scheduled commercial bank) by the Competent Authority of Ujjivan. Pradeep Kumar, All at: Chiror, thereon | Meerut,, Bounded as: EAST 70 FL 3 Inchi Rasta 25
Registered Office: The Fairway, Ground & First Floor, Survey No. 10/1,11/2 “ " o g i i Ceerul Daurala ultar Pardesh, 260221, Fest wide WEST, 70 Feetiplot No. 18 NORTH: 30 Ft 3
&12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Tll;,e a}mf\efl;;d sﬂe :)!Esln.ssefl loans shall be mfﬁmpm“& Modipuram, Urban, Meerut, LUtiar inch/Rasta 30. Ft wide Road SOUTH: 30 Fest 3
Park, Challaghatta, Bangalore-560071. Branch Office: 16/12, 2nd Floor, WD relevan andofiierregliatapy renuivements: | |Pradesh. India—250221 Inch/Proparty of Gthess
W.E.A, Arya Samaj Road, Karol Bagh, New Delhi-110005 Datod : 15-11-2024, Placa : Meerut Authorised Officer, HINDUJA HOUSING FINANCE LIMITED
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